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Shri Bade: We want your protec-
tion.

Mr. Speaker: Exactly, it is I who
want protection at this moment.

Shri Bade: Who are the persons who
are coming in the way?

Mr. Speaker: I cannot insist on that.
Next question.

Indian Education Service
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Shri Onkar Lal Berwa:
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Shri B. K, Das:
LShri Sidheshwar Prasad:

Will the Minister of Education be
pleased to state:

(a) whether any progress has been
made in bringing an Indian Education
Service into existence and if so, the
broad outlines thereof;
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(b). whether the idea has generally
been approved by the State Govern-
ments; and

(c) the steps proposed to be taken in
this connection?

The Minister of Education (Shri M.
C. Chagla): (a) to (c). All the State
Governments except Punjab, Madhya
Pradesh and Maharashtra have agreed
in principle to the formation of an All
India Educational Service. Negotia-
tions with these three States are still
in progress. Full details of the
Scheme will be worked out! after the
consent of all the States hag been
received,

I may amend this answer to the ex-
tent that as far as Maharashtra is con-
cerned, I have had talks with the
Maharashtra Government and there is
every hope that they will accept this
in principle. The only question is as to
what particular posts from the All
India Education Service the Maha-
rashtra Government could be expect-
ed to take up and what officers would
be posted there, Therefore, actually
we are still negotiating with Punjab
and Madhya Pradesh.
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Shri M. C, Chagla: The basis is this,
We will have two cadtes: educational
officers and administrative officers.
Some States may accept only adminis-
trative officers; others may accept cer-
tain educationa] officers. This will be
the broad basis on which the service
will be set up.

Shri Vasudevan Nair: May I know
whether the Central Government is
trying to pressurise the State Govern-
ments into accepting this scheme or
whether they are really accepting the
scheme?

Shri M, C. Chagla: I am glad to say
that the State Governments are
accepting it without any pressure from
the Central Government. We are try-
ing to carry them with us. There is
no question of any pressure; it will not
be the right expression.

Shri Ramga: May I know whether
the terms of pay and allowances would
be the same as between the adminis-
trative and educational cadre and as
between the State and the Central
cadre and whether any State which
comes_into the service for the time
being would be free to opt out later
on when it chooses?

Shri M. C, Chagla: As I visualise
it, there would be no compulsion up-
on them. A State will say: we want
an officer from the Centre and the
Centre will provide him, If the State
at any stage says “we do not want
any officer from this service”, I do not
know how we can compel them,

Shri Ranga:
and allowances?

What about the pay
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Shri M. C. Chagla: This is one of
the things we are negotiating, to bring
co-ordination between the salary
which the All India Education Service
officer will get and the State Educa-

tion Service officer wil]l get. That is
one of the difficulties. It needs to be
negotiated.

Dr. L, M. Singhvi: What is the

estimated outlay and size of the pro-
posed education service and what fields
and what levels of education is the
service likely to cover as visualised by
the Education Minister?

Shri M. C. Chagla: We are con-
templating joint educational officers,
director of public instruction and edu-
cation, additional director, joint direc-
tor, senior deputy director of public
instruction, deputy director of public
education and instruction, assistant
director of public instruction and we
have tentatively suggested what sala-
ries these officers would get,

Shri P, Venkatasubbaiah: While
constituting the All India BEducation
Service, will efficiency alone be taken
into consideration or any other consi-
deration will come into play?

Shri M. C, Chagla: For any service,
the only consideration should be effi-
ciency, and that should be true of the
All India Education Service too.

Shri S, C. Samanta: Is it not a fact
that during the British regime the
indian Educational Service was discon-

“tinued for some reasons and, if sc.

whether those reasons have been re-
moved?

Shri M. C. Chagla: We have carried
an unforunate past with us in that
the British Government never attach-
ed importance to education. They
thought of education as intended to
produce clerks or administrators. We
have a different conception of educa-
tion and we look upon it as an impor-
tant instrument of national integra-
tion and, therefore, it is essential to
have an All India Education Service.
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Shri Harish Chandra Mathur: In the
existing all India services, all the offi-
cers are on the cadre of State Govern-

ments and the Centre draws officers

from the State Government cadres.
May I know how the outline of the
Educational Service is going to be
different from the other all-India ser-
vices?

Shri M. C. Chagla: I agree there;
the 'picture as far as the Al] India
Education Service is concerned is
somewhat different from the Central
Services, Education ig a State subject.

Shri Harish Chandra Mathur: 1 did
not talk of the Central services. I
was talking of all-India services such
as the Indian Administrative Service,
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the Indian Police Service, etc. They
are all on the cadre of State Services
and the Centre draws officers from the
State cadre, while the hon. Education
Minister seemed to say that they
would have a Central service and the
States will be provided with officers.

Shri M, C. Chagla: I appreciated the
nature of the question. That is why
I say to a certain extent the picture
seems to be different. But a time may
come when we may have an arrange-
ment whereby some State officers 'may
go to the All India Service and the
All India service officers may go to
the States. '
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Summer Schools for Secondary School
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